
Writ ten .-111s•r~r, SMVANA 1$. 1906 (SAKA) 21& 

(a) whether his l"ninistry has accep-
ted the policy in pri aciple tba t th: 
"forc~l developmc:nt and tribal deve'Jop-
mcnt i s co-epual goal" of future 

development ; 

(b) if so. the schemes based on the 
aims and objecrives o f the said policy 
prepared and the guillcpnes issued to 

the State~s in thi" regard ; 

(c) the measures adopted by the 
States to protect the forests and the 
interest o f  t he trib:tls living in a nd 
around them so far ; nnd 

(d) the Ministries/Dep.1r1ment~ at 
Central/States level involved for prepara-

tion of plan schemes and imrlementa-
tion therC'Of ? 

TIIE MINISTER OF STATE TN 
THE MCNISTRY OF AGRICULTURE 
(SHR[ YOGENDRA MAKWANA) : 

(a) Whi It; consldcri ng forest develop-
ment the socio-economic upli fr of the 
tribAls h given clue consideration and 
importnnce as an integral part. 

(li) The irnport:rnt' schemes which 
i.lrc b eing impk·m1.:ntcd in keepin~ with 

the ahovc airnc; and objectives in the 

various sect.ors arT as under :-

(A) Cf nfrnl Sector/('1:otn1Jly Spon-
sored Schemes 

(i) Lac cultivation 

(ii) Training in logging_; 

{iii) Social forestry includ_ing rural 
fuclwood plaota tions ; 

(1v) Soil,  Water and )'ree Conserva-

tion in the Himalayas ; and 

*(v) Pdot Project for control of 
'•sbifling cultiva tjou.. a11d 
settling the cultivators. 

, *This Scbeme is being impJemcoted in 
the Uoion Territory of Mizorum aod 
Arunachal fradesb. 

(B) State Sector : 
... 

{i) Horticulture nod supply or 
• fruit grafts ; 

(ii) Afl'orestation in private lands 

(iii) Soci:tl sccuri ty through plapta· 
tion~. 

(iv) Dc:vc:lopm..:nt and coJJeclion of 

minor forest produce. 

The State Forests Depa"rtmeots play 
a prc-domtnant rola in th: implementa-
tion of the forest d .. w.::lopm!ntal pro-
gramme under the PJan. Th'!y have 
been di rccted to take into apcount th~ 
following aspects r elatini to tribal 
development, w'1ile implem:-nting this 

programmt: ~ 

(,1) 

(b) 

Development of minor forest 
produce which is  o ne of thl! 

chief m;:ans of sn~tenance for 
the lfibals. 

Integration of 

su ppl.:m !11 r ary 

o L her sect ors 

husbanJry etc. 

for(!stry with 
programm'!s ia 
like animal 

(c) To link tribal population with 
the a forestation programme ; 
anu 

(d) Trees yiddi ng fruits and other 
mi nor forest produc~ to b ~ 

planted un<.Jcr varh>Us progra-
rnm~s of reforc.sta tion o f ~l~gra-
dcd fores t with the tribals 
having limit .::d righti tu the 
. prouucts. 

(c) Th.! im,Jorlan t m !..1.·,1Jrcc; adopted 

by the States in this regard are as 
follows?-

(i) Strenytheniog of · protective 

stnff, area tion of mobile squads 
and setlipg' up of . check-nakas 
at suute1io .points to tighten 
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viailance over fore~t protec.tion 
particularly in vulnerable areas. 

(ii) Elimina tioa. o~ the aicn~y of 
contractors in most of th~ 
States as mid41emen in tht 
workina or the forests. 

(Hi) Management of th: forests on 
scicoti6c principles accordin& 
to the auidelinc!\ formulated by 
this Ministry, 

(iv) Massive pro,rammc. of affores-
taion to reclothe denuded and 
sparely covered forest areas. 

(v) Strict implemeotation of the 
lndion Forest Acr, J 927 and 
the Forest (Conservation) Act, 
19SO. 

(vi) Check.in~ of unauthorise<.l :..nd 
unbridled 1razin,. 

(vii) Finding a 10111-tcrm solufiO'I 

to "sbi fli ni cu I ti vat ion''. 

Ministr~s 

(i) Tribal Welfare 

(ii) Forests 

(iii) Animal Husbandary 

(iv) Comruuoily Development 

(v) Rura I Development 

Rtport of Natioaal Land Board and 

CommlHion for NaClonal Land Reso11rce~ 

Consenation and DeTelopment 

2177. DR. Y.~SANT KUMAR 
PANO IT Wi 11 th-: Mini ,tcr of 
AGRICULTURE he pleased to state : 

(a) whether N::i tiona I Land Boa.rd 
and Commission for .National Lin:1 
Resources Con,ervation and Develop-
ment set up to plan a.nd moniwr 
the management of land rc~ource~ 
bu snbmiuecJ Its report to Gowr0• 
menc 4uri11g 1983 .. 84 ; 1 

(vi ii) Permitting free e xercise of the 
sanctioned rights, privileges and 

concessions by the tri.bals in 

reg~rd to forest produce. 

(ix) Integration of forestry ,vith 
suppJcmenca ry programme in 

other sectors like anima l h usb-

andary . 
# 

(d) The Ministries and Departments 

involved at the Centre in  t he prepara-

tion of Plan Schemes io this regard and 
their implcmentnlion are as follows;-

(i) A griculture 

(ii) Home Affairs 

(iii) Rural Development 

(iv) Pla nning 

( v) E ncriy 

(vi) IrriJution 

T he Ministries and the Departments 

involved i n this connection at th>! State 
level arc as follows :-

Dcparl menfs 

Tribal Dev~lopment 

Forests 

Anima l Hoc;bandry 

Comrnuni ty Developmen t 

Rura l  Development Fishe ry . 

(b) if so the finding11 and 

commendatio ns thereof ; 

re-

(c) whether Che Commission for 

National Land Rcsoutccs Conscrva· 
tion and Deve lopment has formulated 

the national land Policy ; 

(J) whether State Gove'rnmcnts 

have adopkd uni form policies oo 
various aspec ts of naliona.l land re-
sources ; and 

(e) if not, the norm, a n f limi-
tations fi~ed by 1l1c N .tLionul Ll·1d 




